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plemmiary Demands for grants (Railways)
}ftgnqﬁ%bn‘md toft.’u Vots of Lok Sabha.

Amount of
Demand for

No.of Name of Demand Grant
Demand submitted
to the Vote
of the

House

MARCH 20, 1978

9 Working Expenses—Mis-
cellaneous Expenses. . 5,10,28,000

12 Dividend to General Re-
venues and Contribution '
for Grants to States in
lieu o, Passenger Fare Tax  1,74,54,000

t3 Open Line Works (Re-

venue). . . .1 1,29.00,000
16 Pensinery Charges—Pen-
sion Fund . . 7.92,18,000
18 Apprapriation to Develop-
ment Fund 7:52,72,000
19 Appropriation” to "Revenue
Reserve Fund . ¢ 49,29,35,000
ar Approptiation to Accident
'(:.ompemation, Safcty and
Pt v
Fund . . . . 63,27,000

MR. SPEAKER [ shall now put the
Supplementary Demands for Grants Rail-
v;.lys to the vote for House. The question

“That the respective Supplementarv

sums not exceeding the amounts shown
in the Third column of the Order Paper
be granted to the President out of the
Consolidated Fund of India to defray
the charges that will come in cours:
of payment during the year ending the g1st
day of March, 1978, in respect of the
following demands entered in the second
column thereof :—

D-~mands '"Nos. g, 12, 13,16, 18, 19
and 21.”

¥ The motion was adopted

(Riys), 197178 o6

17°09 hes.

APPROPRIATION (RAILWAYS) NO.
2 BILL*, 1978.

THE MINISTER OF RAILWAYS

PROF. MADHU DANDAVATE : I
beg to move for leave to introduce a Bill to
authorise pay t and appropriati of
certain further sums from andout of the
Consolidated Fund of India for the services
of the financial year 1977-78 for the pur-
poses of Railways.

MR. SPEAKER : The question is:

“The leave b~ granted to introduce a
a Bill to authoriss pavment and appro-
priation of certain further sums from
and out of the Consolidated Fund of
India for the services of the financial year
1977-78 for the purposes of Railways.”

The motion was adopted.

PROF. MADHU DANDAVATE: 1
introducet the Bill.

I beg to move.t

“That the Bill to authorise payment
and appropriation of certain further
sumns from and out of the Consoldated
Fund of India for the services of the
financial year 1977-78 for the purposes of
Railways, be taken into consideration.”

MR.SPEAKER: The question is:

“That the Bill toauthoriee payment
and appropriation of certain further
sums from and out of the Consolidated
Fund of India for the services of the
financial year 1977-78 for the purposes of
Railways, be taken into consideration™.

The motion was adopted

MR. SPEAKER: We shall now take
up the clause by clause consideration. The
question is:

“That Clauses 2, 3 and the Schedule
stand part of the Bill”.

The motion was adopted.

W Clauses 2, 3 and the Schedule were added to
the Bll.

Clause 1, the Enarting Formula and the Title
w ere added to the Bill.

PROF. MADHU DANDAVATE: I
beg to move:

¢“That th Billb: pass‘d.”

*Publithed in Gazette of Indi-;.—'—Emordnary,',Part I, Scetion 2, dated 20.3-78.
tlatroduceif nivel aith th:rz:> nasnlation of the Presndeat.
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MR. SPEAKER: Motion Moved:

“That the Bill be passed”s

SHRI MOHD, SHAFI QURESHI
sAnmtnq): Now that the hon. Railway

inister has got his Bills passed, I would
only suggest to him to look into one very
important matier, and that is about the
Loco Running Staff’s Asswciation. I have
been reciving a number of representations
from this iation, of course copies
of what is addressed to the Minister, which
show that therc is a tense atmosphere, an
agitation is going on and they have given
a notice that they will go on strike in May,
I would request the hon. Minister to look
into the grievances of the Loco Running
Staff Association. Also, the National
Co-ordination C. ittec of Railway ¥
Struggle has revived its activitics of late.
Before things take an ugly turn, I would
like the hon. Minister to look into their
gri and do wh r is possible
within the financial limits.

PROF. MADHU DANDAVATE : I
will look into the matter.

SHRI VAYALAR RAVI (Chirayinkil) :
On another occasion the hon. Minister
gave us an assurance. ‘There are more
than 200 engineering graduate trainecs
on the Southern Railway, Their matter
is still pending before the Railway Board.
I wish he would consider that also.

SHR1 P. VENKATASUBBATIAH
(Nandyal) : I would like the hon. Minis-
ter toreiterate his promise that new railway
lines would br laid in the backward areas,
‘The hon. Ministcr made a very pleasant
departure saying that first priority would
be given to these arcas. I would like to
request him through you to bcar this in
mind and see that the backward arcas are
brought on a par with the other advanced
arcas.

st Qwo q¥o wEAr (WwawT) :
eqW WEIXT, YR FI9 UF G AT
g & Wd fafrer N g
g A o § fo @
A g WTETH B ATE WA S
1 MWMae F2ar g fs 7w
sgryafa €F gr it g v ¥ 5w
fremr g T Awm FA K &
i wig-NgEeY T WY FrE-
arex ), I W AT A wew QU HTAR |

DR. SUBRAMANIAM SWAMY
(Bombay North-Fast) : As one of the
office-bearers of one of the railway unions,
I am obliged to bring to the attention of
the Railway Minister once again the fact
that the question of providing uniforms
for those working as painters in the railwa;
has been hanging fire. These poor peopl
who arc underpaid have to provide their
own clothes and ruin them on the painting
job. 8o, the railways must take an ecarly
decision to provide uniforms to those
yv«l;:king in railway workshops on painting
Jobs,

«t sferm wiw (qiar) © W
wgre, ¥ & gy A 9 Ay
At T AT WTHIAT FTA W §
mifeae ¥ feagd Y 00w wwA
T wrEAw AR & fod e W
etz faar war qr, ¥l 99 £ wEaw
AEA q@H FT JWE W AwE H
& fear wr g & g fe e
WY goE § TH AT qIIA WY
TN FT NTAATH A FI )

a1§ ATAGT § TeTAT O ATES
arsT srem & fod fred g ® aug
uhgrgw fray T3r 91 fF& EW
T W) faa & 1 dfw
Wawe ¥ guk fAg w1 gEw
a fowr AR A f aF wON
Freggonr & w1 ¥ gm
HY ot zad fod wiver sgeear $UN
A F A @R ¥ AT A A
Wi ¥ fad wgagd ¥ ATORENE
g1 STar gere w fawramr g
uF: e #Y JAd el F wd |

Tl e Jod faar § wygfa
arfa e aqafad s-snfadt & wrarr
Fa Haga sy fed 30w
¥ wiUq W R X W TR ¥
wreaor 8 o Y fear . & g
fr wyifes wify aar saqfes o@-
e & fad sl o ¥ W
* FR A gl ¥ gU e e
froy WTET W RO-HET ST E
qufmrama.
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SHRI VINODBHAI B. SHETH
amnagar) : The hon, Minister is very
ast, but the work on the Viramgam-Okha
ine is not proceeding as fast. I would
request the l?;n. Minister to look into it.
‘The funde he has car-marked are sufficient
but they should be spent on the job,
they should not be diverted to any other
€.

SHRI RAJARAM SHANKARRAO
MANE (Ichalkaranji) : I would request
the Railway Minister to start shuttle
serviceson branch lines all over the country
wherever it is possible and wherever
there is heavy rush.

ot Yeverrer ATy wwt (wrEw) ¢
wesrq  AERY, et arge fagre &
s ¥ fremr e 0 fade,
nEow, T A Y ge O qw
an 200 Wiw gvar & + AW &% F@
WA A ) gy amr wiRwd
T Fe-FATET ¥ AT wreAr wa-fedram
o fE-rarde g, Afrw g G # A1
Wi gm0 @wr W dSEE
£ o §, A X et T 3
g1 ger ofdfeafa & gv v wafeh
T TWHH Y IF-AT w7 FEd
7g 9 Aa Ft aga 7O AR
SHRI YASHWANT BOROLE
(Jalgaon) : I would request the minister
to kindly look into the gricvances of the
railway guards which were presented to

him by the All India Railway Guards
Conference,

I would also like the Minister to say
something on the poor man’sfood, banana,
on which exorbitant freight is charged.
Every year, this point is being raked up
on the floor of the House for changing the
freight rate. Every Minister is giving the
same rcpl{. The present Muister has also
fallen in line with them. This iv a sorry
state of affairs, So, this should be looked
nto.

&g 6 for xAF fag
qfwarar ¥ Ay aw WE WA
faorf W wiifs v w1 By aF
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frady ara & ag W T
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¥ 3T B Wi geRfE FEme SR
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wgew, & ag wgm wger § 5 @
TCAT T I T I &9 1958
F@ e, A g H AN A wrk
IqW A FOAE AW XA
firTrar W faT AT AT | WA ST
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wfeer w8, wafeg & S ofr ¥
wr0w wem e Wy P agw
TqT §, 9w ww fowr Wg )

w0 a & ag wgm W fie
O Wfs Sead fagre Wik zfam
fagre w shwar §, @t ax e W
fedfrias Rrwardt i wrfgg

SHRI K. MALLANNA (Chitradurga)
KK Express is one of the superfast express
trains. But it has become the slowest

ssible train between Jawalerpet and
g:.ngllore. I request the Minister to see
that it is made superfast between Jawaler-
pet and Bangalore also.

§f W (WEmE) @ e
wErg, % fav war § fdsw v
=gt g e faver warrerg avr oft gfeend
frmi w1 4 S §, W W waraw
& graoW ad glaad fowel st &
ardfy ? & afy frdwA AT wEar
g

PROF MADHU DANDAVATE : In
one sentence, I say, I will take due note

of all the constructive suggestions that have
been made by the hon Members.

MR. SPEAKER : The qustion is:
““That the Bill be passed.’

The motion was adopted.

174§ 1/3 hrs,

DEMANDS* FOR EXCESS GRANTS
{RAILWAYS), 1975-76

MR. SPEAKER : We now take up
Demands for Excess Grants (Railways) for

1975-76-

Motion moved :

“That the respective excess sums not
exceedinf the amounts shown in the
third column of the Order Paper be
granted to the President out of the Con-
solidated Fund of India to make good
the excess on the respective grants
during the year ended g1st day of March
1976, inrespectof the following demands
entered in the second column thercof—

Demands Nos. 3, 5 to 10, 13, 15 t0 17
and 21.""

Demands for Excess Grants (Railuagys) for
197576 i,n'bmilw 1o the vots (nj Lnys)aﬁd

No. of Name of Demand  Amountof
Demand Demand
submitted
to the Voté
of the
House
O] (2) 3)
3 Payment of Worked
Lines and others 2,22,648
5 Working  Expenses-
Repairs and Mainte-
nance . . . 13,80,57,453
6 Working  Expenses-
Operating Staff 1,71,17,592
7 Working Expenses-
Operation (l“uﬂ:BP - 6,51,70,848
8 Working Expenses-
Operation other than
staff and fuel 9,50,45,802
9 Working  Expenses-
Miscellaneous Expenses  3,11,54,112
10 Working  Expcnses-
Staff Welfare . . 54,68,576
13 Open Line Works (Re-
venue) . . . 12,02,120
15 Line Works-
Capital, Depreciation
Reserve Fund and De-
velopment Fund 46,03,71,860
16 Pensionary Charges—
Pension Fund . $:22,16,919
17 Repayment of Loans
from General Revenucs
and Interest thereon—
Development Fund 2,66,136
21 Appropriation to Ac-~
cigcyntpl(-}om nsation,
Safety and Passenger
Amenities Fund . 13,08,214

*Moved with the dati

of the Px

)




